IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.
Report on :04-06-2025
Date 04.06.2025
Dealing
Section LS
Order
(Seat
BLAPL- SAPAN KUMAR Dtd.
1 ]45455/2025/04.06.2025 | /o) oe | T piea C.o. 2025 g5 |BAIL-2 No-
12)
16
Order
(Seat
CONTC- Dtd.
2 45457/2025/04.06.2025 1257/2025 R. M. NAYAK |C.O. 2025-05- No-
12)
16
Order
(Seat
CONTC- Dtd.
3 |45458/2025/04.06.2025 | [Joc7, (oo [R. M. NAYAKC.O. 2025_05- No-
12)
16
Order
(Seat
WP (C) - Dtd. WRIT -
4 |45463/2025/04.06.2025 | o070 o0, o | JK MOHANTY |C.O. 2025-06— |BRANCH-5 gi)
03
WP (C) - giier (Seat
5 |45464/2025|04.06.2025 | o0 o0, c | JK MOHANTY |C.O. 2025-06- No-
21)
03
Order WRIT
WP (C) - Dtd BRANCH (Seat
[ 45465/2025(04.06.2025 14622/2025 JK MOHANTY |C.O. 2025-06- | (DIVISION Tg;)
03 BENCH-1)
Order WRIT (Seat
WP (C) - Dtd. BRANCH
7 45466/2025(04.06.2025 14479/2025 JK MOHANTY |C.O. 2025-06- | (DIVISION Tio)
03 BENCH-2)
WP (C) - giier (Seat
8 45467/2025|04.06.2025 15293/2025 K LENKA C.O. 2025-06— No-
110)
03
Order
(Seat
WP (C) - SR Dtd. -
9 45468/2025(04.06.2025 15293/2025 |PATTANATK Cc.O. 2025-06- No
110)
03
WP (C) - giier (Seat
10 |45469/2025|04.06.2025 14927 /2025 |JK MOHANTY [C.O. 202506 No-
03 110)




Order

(Seat
WP (C) - Dtd. WRIT
11 [45470/202504.06.2025 |} 000’0, |JK MOHANTY 202506 |BRaNCH-3 gg)
03
S— COURT giger (Seat
12 |45472/202504.06.2025 65/2025 PK BEHERA NO. 2025-06— No-
25 28)
17
A COURT giier (Seat
13 |45473/202504.06.2025 |go o o,c R SAMAL R T No-
25 28)
31
WP (C) - COURT giger WRIT (Seat
14 |45475/2025(04.06.2025 [/ e 0, |PK MOHANTY NO.  |)oos 06— |lmmancha NO
25 38)
03
WP (C) - COURT giier WRIT (Seat
15 45476/2025(04.06.2025 |/ cooi” o |JK MOHANTY NO. oo 06 lmRancH-5 |NO-
25 47)
03
P (C) - COURT giier (Seat
16 [45477/202504.06.2025 | o080, (GC SWAIN T No-
25 47)
03
B () - COURT giger (Seat
17 45479/2025(04.06.2025 |/ 0" o, |D K JENA T No-
25 47)
03
Order
18 145480/2025(04.06.2025 |"E(C)= H K BHOL ESURT btd. WRIT éifat
e 15391/2025 " |2025-06- |BRANCH-5
25 47)
03
B () - COURT giier (Seat
19 [45482/2025(04.06.2025 [J,acu" o0, |J K MOHANTY NO. | ooe ge- No-
25 47)
03
Order
20 |45483/2025/04.06.2025 |"E(C)- R SAMAL §8URT btd. WRIT éi?at
-Jo- 15639/2025 * |2025-06- |BRANCH-8
25 29)
03
COURT (Seat
WP (C) - WRIT ©
21 |45484/2025(04.06.2025 |1, = |J K MOHANTY NO. N
25 45)
WP (C) - COURT giier WRIT (Seat
22 |45485/2025(04.06.2025 |1, 01" o (|J K MOHANTY NO. oo o6 |lmanchos NOT
25 12)
03
B (C) - MAHENDRA COURT gijer (Seat
23 ]45486/2025|04.06.2025 14870/2025 KUMAR NO. o506 No-
MOHAPATRA 25 03 12)
court [0rder (Seat
24 145487/2025|04.06.2025 |"ElC)- J K MOHANTY No. Ptd- WRIT No-
Do 14584/2025 25 |2025-06- |BRANCH-4 |00

03




Order

COURT (Seat
WP (C) - Dtd. WRIT
25 |45489/2025(04.06.2025 |1, 00" o (|J K MOHANTY NO.  os 06 lmmancHos NO
25 21)
03
WP (C) - COURT giger WRIT (Seat
26 145490/2025|04.06.2025 1461372025 |7 K MOHANTY NO. 2025-06- |BRANCH-3 |NOT
25 28)
03
SLAPL- COURT giier (Seat
27 |45492/2025(04.06.2025 |20 " o M K MOHANTY NO. 3 |goCe o No-
OLD 28)
31
Order
COURT (Seat
WP (C) - SUNTL KUMAR Dtd. WRIT ©
28 |45493/2025104.06.2025 115445 /5025 |paNDA NO- 3 15025-06- [BRANcH-4 O
OLD 17)
03
WP (C) - COURT giier WRIT (Seat
29 |45495/2025(04.06.2025 | /oo’ oo, |S K PARIDA NO. L ooi oo lmmmncrog INO-
25 25)
10
o COURT giier (Seat
30 |45496/2025(04.06.2025 | 200, . |T P KAR NO. oo oee No-
25 25)
03
Order
31 |45497/202504.06.2025 |"E(C)- J SAHOO ESURT ptd. WRIT éifat
Do 15494/2025 * |2025-06- |BRANCH-8
25 42)
03
Order
32 |45498/2025|04.06.2025 |"E(C)- S.S.BISWAL ESURT btd. WRIT éifat
PO 15440/2025 |7 "°" * |2025-06- |BRANCH-8
25 29)
03
court [Order (Seat
33 [45499/202504.06.2025 |"E(C)= A MOHANTY NO ptd. WRIT No-
Do 15441/2025 * |2025-06- |BRANCH-8
25 29)
10
Order
34 145500/202504.06.2025 |"E(C)= S.S.BISWAL §8URT btd. WRIT éi?at
D0 15376/2025 |7 """ * |2025-06- |BRANCH-6
25 25)
03
S~ COURT giier (Seat
35 |45501/2025(04.06.2025 |jc )i’ o 0, M R PADHI NO.  ooon o No-
25 25)
03
S~ COURT giier (Seat
36 [45502/202504.06.2025 15404/2025 |S-S-BISWAL NO. 2025-06— No-
25 25)
03
S~ COURT gijer (Seat
37 |45503/2025(04.06.2025 |50 0 1T SAHOO T No-
25 25)
03
WP (C) — COURT |Order (Seat
38 45504/2025(04.06.2025 |, 570, |S.S.BISHAL NO.  |Dtd. No-
25 2025-06- 25)




03

S~ COURT giger (Seat
39 |45505/2025/04.06.2025 | coo0 o |S.S.BISWAL NO. oot o No-
25 25)
03
COURT Order WRIT (Seat
40 145506/202504.06.2025 |"E(C)- T R DAS No. Ptd- BRANCH =~ 1qo_
00 15554/2025 25 [2025-06- | (DIVISION |7
03 BENCH-2)
Order
41 |45507/2025 04.06.2025 |"E(C)= A K PANDA EgURT ptd. WRIT éifat
T 15388/2025 ’ 2025-06- |BRANCH-5
25 47)
03
B (C) COURT giger (Seat
42 |45508/202504.06.2025 |/ 17 _|S.S.BISWAL NO. oo oee No-
25 47)
03
S~ COURT giier (Seat
43 |45509/2025/04.06.2025 | cocl o |T R DAS NO.  ocCr o No-
25 47)
03
B (C) COURT giier (Seat
44 |45510/202504.06.2025 |/ 07 A K PANDA NO. oo oee No-
25 47)
03
Order
COURT
WP (C) - Dtd. WRIT (Seat
45 |45511/2025/04.06.2025 | -0 .o |S.5.BISWAL gg. 2025-06- |BRANCH-7 |Noos)
03
Order
COURT
WP (C) - BISHNUPRIYA Dtd. (Seat
46 145512/2025/04.06.2025  |1c3g0/5025 |paNT gg' 2025-06- No-5)
03
Order
COURT
WP (C) — Dtd. (Seat
47 |45513/2025(04.06.2025 |/ o0 |S.S.BISWAL NO. L o5i o6l Nooo)
25
03
Order
COURT
WP (C) - BISHNUPRIYA Dtd. (Seat
48 |45514/2025/04.06.2025 | oo "o 0|0 N Lo5i o6 Nocoy
25
03
Order
COURT
WP (C) - Dtd. (Seat
49 |45515/2025/04.06.2025 | - 2" |G JAYSINGH NO.  ooon o Noco)
25
03
Order
50 |45516/202504.06.2025 |"E(C)= S.S.BISWAL §8URT btd. WRIT éifat
Do 15379/2025 7 °" * |2025-06- |BRANCH-6
25 25)
03
Order
51 |45517/202504.06.2025 |"E(C)= M R BARIK ;gURT btd. WRIT éiﬁat
U 15502/2025 ’ 2025-06- |BRANCH-4
25 17)
03
WP (C) - COURT |Order WRIT (Seat
52 |45518/202504.06.2025 |/ -0, |S.S.BISWAL el b RANCH—7 e




25 2025-06- 44)
03
WP (C) - COURT giier WRIT (Seat
53 |45519/2025(04.06.2025 |, 57,0 |P C MORHNTY C. MO, |ooe 6. lmmancno3 NO-
25 12)
03
Order
54 |45520/202504.06.2025 |"E(C)= B DAS c EgURT ptd. WRIT éiﬁat
PO 15333/2025 : * |2025-06- |BRANCH-5
25 23)
03
S~ COURT giier (Seat
55 45521/2025(04.06.2025 | 007 0 |s S BISWAL [C. T e o No-
25 23)
03
WP (C) - COURT gijer giiECH (Seat
56 45523/2025(04.06.2025 |30 0, [P.K.JENA  [C. gg. 2025-06- | (DTVISTON Tig)
03 BENCH-3)
P (C) - COURT giger (Seat
57 |45524/2025(04.06.2025 [[coo27 o0, [P.K.JENA [C. NO. o5 oee No-
25 119)
03
Order
58 |45525/202504.06.2025 |"E(C)= T R DAS c EgURT btd. WRIT éifat
e 15543/2025 : " |2025-06- |[BRANCH-8
25 39)
03
S~ COURT giier (Seat
59 45526/2025(04.06.2025 |J ;o ¢" )0 |S.N.SHARMA [C. T No-
25 39)
03
WP (C) - COURT gijer giiﬁcn (Seat
60 |45527/202504.06.2025 |} .24 n0,c T R DAS C. gg. 9599-12— |(DTVISTON ng)
31 BENCH-1)
Order
COURT
WP (C) - Dtd. WRIT (Seat
61 |45528/202504.06.2025 | /co0% )0 |S.C.DASH  [C. gg. 2025-06- |BRANCH-1 |Noo)
03
WP (C) - COURT gijer EEiECH (Seat
62 145529/2025/04.06.2025 |, 05 /g, BP PANI C. gg. 2025-06- | (DIVISION ng)
03 BENCH-1)
WP (C) - COURT giier WRIT (Seat
63 |45530/202504.06.2025 | 5”0, [P.K.MALLICK C. M. |oos_ne- lmmancha NO-
25 38)
03
S~ COURT gijer (Seat
64 |45531/202504.06.2025 15574/2025 | R DAS C. NO. 2025-06— No-
25 38)
03
Order
65 (45533/2025(04.06.2025 |"E{C)~ BP PANI c §8URT btd. WRIT éifat
U 15382/2025 : ’ 2025-06- |BRANCH-5
25 47)
03
66 |45534/2025/04.06.2025 WP (C)- T R DAS C. (COURT |Order WRIT |(Seat




15544/2025 NO. |Dtd. BRANCH-6 |No-
25 2025-06- 25)
03
cour |Order (Seat
67 145535/2025(04.06.2025 |"E(C)=- P.K.MALLICK NO ptd. WRIT No-
-v6. 15449/2025 |° % * |2025-06- |BRANCH-4
25 38)
03
Order
68 (4553672025 (04.06.2025 |"ELC)- NK ROUT EgURT ptd. WRIT éiﬁat
T 14721/2025 ’ 2025-06- |BRANCH-4
25 17)
03
S~ COURT giier (Seat
69 |45537/2025(04.06.2025 )¢, b7 [P.K.MALLICK NO.  DrSi e No-
25 17)
03
Order
COURT (Seat
WP (C) - ADHIKAR CR Dtd. ©
70 |45538/202504.06.2025 || o007 | NO. el el No
25 17)
03
B (C) GYANA COURT giger giiﬁcn (Seat
Th|49539/2025104.06.2025 1 5596/ 2025 KANIAN o' [2025-06- | (DIVISION o0
03 BENCH-1)
P (C) - COURT giier (Seat
72 |45540/202504.06.2025 | Lo07o o |T R DAS NO. oo o No-
25 104)
03
Order
73 |a5541/2025 04.06.2025 "B C) BR SETH ESURT btd. WRIT éifat
V6. 15280/2025 * |2025-06- |BRANCH-5
25 47)
03
WP (C) - COURT giger WRIT (Seat
74 |45543/2025(04.06.2025 ||c ol |R.CH.ROUT NO.  |ocos 1o |mmanciog NO-
25 29)
31
Order
COURT
WP (C) - Dtd. WRIT (Seat
75 |45544/202504.06.2025 | (o070 |7 R DAs gg. 2025-06- |BRENCH-2 oo e)
03
Order
COURT
WP (C) - Dtd. (Seat
76 145547/2025/04.06.2025 [ o0 5q,5 B MISHRA NO. o os 06— No—6)
25
03
Order
77 |assa8/2025 04.06.2025 |"ELC) B.N.SAHU §8URT btd. WRIT éifat
06 14266/2025 >N * 2025-06- |BRANCH-7
25 10)
03
Order
COURT (Seat
WP (C) - BISWAJIT Dtd. WRIT _
78 145550/2025104.06.2025 1) ,909,2025 saH0O N9 12025-06- [Branch-2 N°
25 45)
23
Order
COURT
WP (C) — Dtd. WRIT (Seat
79 |45551/2025|04.06.2025 13518/2025 P+ K-BEHERA gg. 2025-06- |BRANCH-1 |[No-4)

23




COURT

Order

WP (C) - Dtd. WRIT (Seat
B0 |45552/2025(04.06.2025 [/coci’ o K CHEOTRAY gg. 5595-12— |BRANCH-2 [Now9)
31
Order
COURT
WP (C) - Dtd. (Seat
81 |45553/202504.06.2025 153362025 D-BISWAL NO. 202506 No-9)
25
03
Order
SARAT COURT
WP (C) - Dtd. WRIT (Seat
B2 |45554/202504.06.2025 [/coco’) o, (CHANDRA NO. o 06— BRANCH-1 WNool)
MEKAP 25
03
Order
83 (45555/2025(04.06.2025 |'E(C)~ HB DASH EgURT ptd. WRIT ésﬁat
-0 15024/2025 * |2025-06- [BRANCH-6 |[.°
25 25)
03
P (C) - COURT giier (Seat
84 |45556/2025(04.06.2025 | /coo0%o o [P K JENA NO.  ocCr ol No-
25 25)
03
Order
85 (45557/202504.06.2025 |"E(C)~ MD BISWAL EgURT btd. WRIT éiﬁat
00 15308/2025 * |2025-07- |BRANCH-3
25 28)
07
WP (C) - COURT giger WRIT (Seat
86 |45558/2025(04.06.2025 |/coob" 0, M R BARIK NO.  looo6-10- |mancH-s NO-
25 47)
31
Order
87 145559/2025(04.06.2025 "L C)= N K ROUT ESURT btd. WRIT éifat
PO 15361/2025 " |2025-06- |BRANCH-6
25 36)
03
S~ COURT giier (Seat
B8 |45560/2025(04.06.2025 || .00, o |PC MOHANTY NO. L o5i o6l No-
25 36)
03
Order
89 145561/2025/04.06.2025 |"E(C)= P K JENA §8URT btd. WRIT éi?at
Do 15556/2025 * |2025-06- |BRANCH-7
25 44)
03
WP (C) - COURT giier giiECH (Seat
90 |45562/2025(04.06.2025 |00, [P K JENA gg. 2025-06- | (DTVISTON Tgé)
03 BENCH-1)
Order
COURT
WP (C) - NIRANJAN Dtd. WRIT (Seat
91 145563/2025104.06.2025 |1 55005005 RoUT gg' 2025-06- [BRANCH-1 [No-1)
03
Order
COURT
WP (C) - Dtd. WRIT (Seat
92 |45564/2025(04.06.2025 | /cgo”o o [P K JENA gg. 2025-06- |BRANCH-1 |Noo1)
03
COURT |Order (Seat
WP (C) - WRIT
93 |45565/2025|04.06.2025 T R DAS NO.  |Dtd. No-
15551/2025 o5 2025-06- |PRANCE-S [0,




03

WP (C) - COURT giier WRIT (Seat
94 |45566/2025|04.06.2025 15210/2025 P C MOHANTY NO. 2025-06- |BRANCH—4 |NO~
25 38)
03
Order
COURT
WP (C) - Dtd. WRIT (Seat
95 145567/2025|04.06.2025 15552/2025 |T R DAS gg. 2025-06- |BRANCH-2 |No-6)
03
WP (C) - COURT giier WRIT (Seat
96 |45568/2025|04.06.2025 15200/2025 P C MOHANTY NO. 2025-06- |BRANCH—4 |NO~
25 38)
03
P (C) - COURT giger (Seat
97 |45569/2025|04.06.2025 15553/2025 T R DAS NO. 2025-06- No-
25 38)
03
. COURT giier (Seat
98 |45570/2025|04.06.2025 838/2025 M D BISWAL NO. 5999-19— No-
25 38)
31
Order
99 145571/2025|04.06.2025 |"E(C)~ T R DAS EgURT btd. WRIT éifat
U 15549/2025 : 2025-06- |BRANCH-5
25 47)
03
WP (C) - COURT giger WRIT (Seat
100 |45572/2025|04.06.2025 15541 /2025 B P TANGA NO. 2025-06— |BRANCH-6 No-
25 25)
03
- COURT gijer (Seat
101 |45573/2025|04.06.2025 15535/2025 T R DAS NO. 2025-06- No-
25 25)
03
Order
COURT (Seat
CRLMP- Dtd. WRIT
102 |45574/2025|04.06.2025 665/2025 |S SRHOO NO. | 005 06— |BRANCH-8 [NOo-
25 41)
03
Order
COURT
WP (C) - Dtd. WRIT (Seat
103 |45575/2025|04.06.2025 15546/2025 B P TANGA gg. 2025-06- |BRANCH-2 [No-6)
03
Order
COURT
WP (C) - LOKANATH Dtd. (Seat
104 |45576/2025|04.06.2025 15589/2025 BARTK gg- 2025-06— No-6)
03
Order
COURT
WP (C) - Dtd. (Seat
105 145577/2025/04.06.2025 |/ 05 50,5 [P K MALLICK NO. o055 06— No-6)
25
03
Order
COURT
WP (C) - Dtd. (Seat
106 |45578/2025|04.06.2025 15550/2025 B P TANGA NO. 202506 No-6)
25
03
WP (C) - COURT |Order (Seat
107 |45579/2025|04.06.2025 15540/2025 B P TANGA NO. Dtd. No-6)




25 2025-06-
03
Order
COURT
WP (C) - BISHNUPRIYA Dtd. (Seat
108 [45580/2025 |04.06.2025 |} 570 000 (oo C. gg. 09506 Nece)
03
court |Order (Seat
109 |45581/2025 04.06.2025 "2 (C)~ R K SAHOO |C No. Ptd. WRIT No-
00 15498/2025 : * ]9999-12- |BRANCH-4
25 38)
31
Order
COURT (Seat
WP (C) - BIJAYA Dtd. WRIT ©
110 145582/2025104.06.2025  1g9505/5054 |RUMAR SETHI ° NO.  15025-06- |BRANCH-8 O
25 29)
03
RO COURT giier MISC. (Seat
111 [45583/2025 (04.06.2025 |Jo. 0 o [P C MOHANTYC. NO. | 00i g REPEAL | o%C
25 SEC.
03
Order
COURT
WP (C) — Dtd. (Seat
112 45584/202504.06.2025 | /o 0, |D. BISWAL |C. NO. o5 oee Noco)
25
03
Order
COURT
WP (C) - BIJAY KUMAR Dtd. (Seat
113 45585/2025(04.06.2025 [ 1oyt oo, | C. T Noco)
25
03
Order WRIT
COURT (Seat
WP (C) - RANJTIT Dtd. BRANCH ©
114 145586/2025104.06.2025 |} o350 /5055 [samaL C. gg' 2025-06- | (DIVISION TEO)
03 BENCH-3)
Order WRIT
COURT (Seat
WP (C) - RANJTT Dtd. BRANCH ©
115145587/2025104.06.2025 ) 5371 /5025 [saMaL < I;g 2025-06- |(DIVISION If(l)”
03 BENCH-3)
Order
116 145588/2025 04.06.2025 |"E(C)~ T. R. DAS |C ;gURT btd. WRIT ésﬁat
V0 15547/2025| " ©°° : * |2025-06- [BRANCH-6 |[.°
25 25)
03
courr [Order (Seat
117 |45589/2025 04.06.2025 |VE(C)~ D. BISWAL |C No. Ptd- WRIT No-
Do 14113/2025 | : * |2025-05- |BRANCH-3
25 28)
16
S~ ok COURT giier (Seat
118 [45591/2025 |04.06.2025 |10y cd nioc jiar oo C. T e o No-
25 28)
03
S~ ok COURT gijer (Seat
119 |45592/2025(04.06.2025 | 007000 s e C. NO. 0% oee No-
25 28)
03
S~ COURT giier (Seat
120 [45593/2025 |04.06.2025 |, 529" 0 |P. B. SINHAC. T No-
25 28)
03
1121 |45594/2025/04.06.2025 WP (C) - (GOURANG C. (COURT |Order WRIT |(Seat




33400/2023 |CHARAN NO.  |ptd. BRANCH-8 |No-
MOHAPATRA 25 2025-06- 41)
03
Order
COURT
WP (C) - P. K. Dtd. WRIT (Seat
122 145596/2025104.06.2025 |1 5,34 /5005 IMALLICK c.0. gg‘ 2025-06- [BRANCH-7 |No-5)
03
WP (C) - COURT giier WRIT (Seat
123 45597/2025(04.06.2025  [3ogor” oo, |P. K. PANDA|C.O.  NO. |00 o [l o iNo-
25 32)
12
Order
COURT (Seat
WP (C) - KANTHAMANT Dtd. WRIT ©
124 45599/2025(04.06.2025 |35 ,20 00 0l o c.o.  No. | 0i oo lnancnes [N
25 11)
03
Order
COURT (Seat
WP (C) - R. C. Dtd. WRIT ©
125 (45600/2025 |04.06.2025 | jooce’ ool o c.o.  No. | Sl oel |amanchs N0
25 35)
03
Order
COURT (Seat
WP (C) - R. C. Dtd. WRIT ©
126 45601/2025 04.06.2025 [T’ o000 [l c.o. NO.  |ooi_ 06— |rancH-g NO
25 16)
03
Order
COURT
WP (C) - Dtd. WRIT (Seat
127 |45602/2025|04.06.2025 |, 0700 [B. SAMAL  [C.O. gg. 2025-06- |BRANCH-1 [Now1)
03
Order
128 145603/2025|04.06.2025 |"E{C)=~ B. SAMAL  [C.O ESURT btd. WRIT ésfat
V0 26739/2020 " o * |2025-06- [BRANCH-7 |2
25 48)
03
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
129 (45452/2025(04.06.2025  |g00 0 o [Loon GENERAL 202504 |BRANCH-7 Tg;
22
Order
(Seat
CONTC- SAIPRIYA Dtd.
130 145453/2025/04.06.2025 1876/2025 |SAMANTA GENERAL 2025-05- No-
10)
02
Order
BLAPL- KULDEEP Dtd. (Seat
131 145454/2025/04.06.2025 [0 500, |MOHANTY GENERAL 2024-09— |BAIL-1 No—6)
03
PRAMOD .
132 [45456/2025(04.06.2025 §§§§3;025 KUMAR GENERAL giSZi BATL-2 éifgf
BOHTIDAR
Order
133 145459/2025 04.06.2025 |"E(C)~ iiiiiYA GENERAL ptd. (Seat
: : 954/2025 2025-05- No-8)
BEHERA
12
S~ MOHAMMED giier giigcﬂ (Seat
134 145460/2025/04.06.2025 15594/2025 2;:;?% GENERAL 2025-06—- | (DIVISION TSI)
23 BENCH-3)
1135 |45461/2025/04.06.2025  |[WP(C) - ANIRUDDHA |GENERAL | Order WRIT |(Seat




17373/2019 |SETHT Dtd. BRANCH-6 |No-
2019-09- 16)
24
oJc- STBANANDA Entire WRIT (Seat
136 145462/2025|04.06.2025 2915/1996 |PATRA GENERAL Briof BRANCH-3 Tg;
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
137 |45471/2025|04.06.2025 10661/2025 RANA GENERAL 2025-04- |BRANCH-7 Eg;
22
Order
WP (C) - MANOJ KUMAR Dtd. (Seat
138 |45474/202504.06.2025 |, 000 o o o) GENERAL oot 00 No-
48)
17
WP (C) - MANOJ KUMAR gijer (Seat
139 |45478/2025|04.06.2025  |Jare” oo, o GENERAL 094-09- No-
48)
24
FAO- MANOJ KUMAR giger MISC. (Seat
140 [45481/2025(04.06.2025 |\ c”0 0 o o GENERAL 9093-11. |APPEAL Nooa)
SEC.
09
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
141 [45491/2025|04.06.2025 |10 50", oo oo GENERAL 2029-11- |BRANCH-3 gg;
16
. (Seat
WP (C) - Entire _
142 145590/2025/04.06.2025 14407/2025 B K DAS GENERAL Document gg)
Order
BLAPL- SATPRIYA Dtd. B (Seat
143 |45595/2025 (04.06.2025 |2, o [ GENERAL 2025-05- [BAIL-1 o8
30
S~ AKSHAYA giier - (Seat
144 [45598/2025(04.06.2025 |10 287 o KUMAR GENERAL 2095-06- lmRancH-6 NO
BEHERA 0l 25)
Judgement MISC.
145 45451/2025(04.06.2025 |29 A.K.PANDA |GENERAL btd. APPEAL (Seat
: : 615/2015 T 2025-05- No-8)
SEC.
02
Order
146 145488/2025(04.06.2025 |20~ A K PANDA |GENERAL ptd. ﬁéEEAL (Seat
: : 755/2018 2025-03- No-9)
SEC.
28
Order
WPC (OAC) - Dtd. (Seat
147 145494/2025/04.06.2025 550/ /g |G R PATRA  |GENERAL 202905~ No-9)
05
Order
BLAPL- Dtd. (Seat
148 |45522/202504.06.2025 |00 . M R SAHOO  |GENERAL oot os. Kooy
16
WP (C) - B. N. Order (Seat
149 145532/2025/04.06.2025 15526/2025 SHADHANGT GENERAL Dtd. No-9)




2025-06-
03

Order
CONTC- NIRANJAN Dtd. (Seat
150 |45542/2025/04.06.2025 5953/2024 |ROUT GENERAL 5025-02— No-9)
06
Order
CRLMC- MANOJ KUMAR Dtd. CRIMINAL (Seat
151 |45545/2025|04.06.2025 1899/2025 |PANT GENERAL 2025-06- |MISC No-3)
03
Order
BLAPL- BARSHARANI Dtd. (Seat
152 |45546/2025/04.06.2025 5402/2025 |SAHOO GENERAL 5025-05- No-3)
30
Order
(Seat
WP (C) - Dtd. WRIT -
153 |45549/2025/04.06.2025 15276/2025 B B ROUT GENERAL 2025-06- |BRANCH-5 23)
03
BLAPI- giger (Seat
154 145604/20251(04.06.2025 5418/2025 P K MOHANTY |GENERAL 2025-05- BAIL-1 No-
14)
30
Order
(Seat
ABLAPL- Dtd.
155 |45605/2025/04.06.2025 6089/2025 M SWAIN GENERAL 9999-19— Tz;
31

NIC




